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Title: Need to convert level crossings as manned level crossings in Bhiwani-Mahendragarh Parliamentary Constituency,
Haryana.

SHRIMATI SHRUTI CHOUDHRY (BHIWANI-MAHENDRAGARH): I would like to draw the attention of the august House
regarding the dire need for construction of Manned Railway crossings on various sections in my Parliamentary Constituency
particularly in Bhiwani (Haryana).

I would like to bring to your kind notice that the Government of Haryana has sent some proposals to the Union Government
for the construction of Manned Railway Crossings on (i) Jhumpa Kalan (Katcha path) Railway Crossing RD 46/1 Km at
Jhumpa Kalan (ii) Siwani to Village Devsar (Katcha path) Railway Crossing RD 32/1 Km (iii) Gaindawas to village Lilas
(Katcha path) Railway crossing RD 36/1 Km at village Gaindawas (iv) Jandoda Toda to Sajdola (Katcha path) Railway
Crossing RD 184/2 at Barlu (v) Motipura to village Sainiwas (Katcha path) Railway Crossing RD 43/7 Km at Motipura (vi)
Barwa to village Rupana (Katcha Path) Railway Crossing RD 24/6 Km at Barwa and (vii) Jhanjhra Sheoran - Damkora at
km 183/3 instead of 183/1.

During the recent tour of my Parliamentary Constituency it was observed that the villagers are divided in two parts by the
railway track and they are facing a lot of problems concerning the safety of human life especially school-going children and
animals and they have to cover a long distance for going to their fields for farming resulting in wastage of their valuable
time and labour. It seems, the Government of Haryana has come forward to provide funds and other facilities which are
required for this purpose.

I, therefore, request the Hon'ble Minister for Railways to kindly look into the matter and expedite the matter by instructing
the concemed Railway authority to take up the above- mentioned manned level crossings immediately.



